1 TEM NO. 103 COURT NO 1 SECTI ON XVI |
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NO(s). 4676 OF 2005
DESH RAJ Appel I ant (s)
VERSUS
BODH RAJ Respondent ( s)

(Wth appl n(s) for exenption fromfiling OT.)

Date: 22/02/2007 This Appeal was called on for hearing today.

CORAM :

HON BLE THE CHI EF JUSTI

CE

HON BLE MR JUSTI CE R V. RAVEENDRAN

For Appellant(s)

For

s & 5 5 55

Mahabi r Si ngh, Sr. Adv.
Ajay Pal, Adv.

Ni khil Jain, Adv.

Gagan Deep Sharnm, Adv.
Preeti Singh, Adv.

Di | bag Si ngh, Adv.

M. Sunil Kunmar Jain, Adv.

For Respondent(s) M. Anoop G Choudhari, Sr. Adv.

MVs.

M.

June Choudhari, Sr. Adv.

J.S. Attri, Adv.



UPON hearing counsel the Court nmade the foll ow ng

ORDER

M. Mahabi r Si ngh, | ear ned seni or counsel for t he app
el | ant

started his arguments at 11.00 a.m and concluded at 11.30 a.m Thereafter

M. Anoop G Choudhari, learned senior counsel for the respondent started

his arguments and concluded at 3.00 p.m Thereafter M. Mhabir Singh in

response made his submi ssions for half an hour.

Arguments concl uded. Judgment reserved.
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